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_ SHRI SHYAMAL CHAKRABORTY: Sir, my question is: From where will the State
Government get this huge fund? I would like to know whether the Central Government is
prepared to spend this huge sum for rapid transport system and the metro transport
system.

SHRI S. JAIPAL REDDY: Sir, apart from the general question of finance, although it is
a State matter, as I said before, we are, through our Jwaharlal Nehry National Urban Renewal
Mission and the Viability Gap Funding by the Finance Ministry, making lots of money
available, It is for the State Governments to avail of these avenues,
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SHRI S. JAIPAL REDDY: Sir, I am in total agreement with the hon. Member. Our
Government is exactly thinking on these lines. We are pleading with the State Governments
to think of a comprehensive mobility plan. We are ourselves financing the studies of these

"plans in every city and giving subsidy up to 40 per cent. In fact, we are, at the moment,
thinking of enhancing the assistance for studies from 40 per cent to 80 per cent, and in BRTS
and other schemes we are insisting upon separate tracks both for cyclists and pedestrians. I
couldn't agree with the Member more.
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SHRI S. JAIPAL REDDY: Sir, we are more than willing to finance the schemes in all the
cities suggested by the hon. Member. The initiative has to be taken by the State Government.
I do not want the hon. Member to get away with an impression that we are trying to escape
the responsibility by referring to State's initiative. We are here to finance the schemes. But
the initiative has to be taken by the State Governments. We are ready to finance such schemes
in all the major cities.
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Yamuna Action Plan

1*367. SHRIMATI SUSHMA SWARAJ: Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that Yamuna is one of the most polluted rivers in the world;

(b) if so, whether any action plan for Yamuna has been prepared on the lines of Ganga
Action Plan; and )

(c) if s0, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS
(SHRI NAMO NARAIN MEENA): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) to (c) According to Central Pollution Control Board (CPCB), the stretch of river
Yamuna between Wazirabad and Okhla in Delhi is among the most polluted stretches of
major rivers across the country. It is also polluted in the stretch from Okhla in Delhi to

t Original notice of the question was received in Hindi.
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Etawah in U.P. However, the water quality of river Yamuna is within prescribed limits in
majority of the locations in Haryana and downstream of Etawah in U.P.

The Government of India has undertaken Yamuna Action Plan (YAP) for abatement of
pollution of river Yamuna with the assistance from Japan Bank for International Cooperation,
Government of Japan in a phased manner. YAP Phase-I was launched in 1993 and declared
closed in February, 2003. The second phase of YAP was started in December, 2004 with the
completion period of 5 years.

A total of 269 pollution abatement works pertaining to interception and diversion of
sewage, installation of Sewage Treatment Plants (STPs), Low Cost Sanitation, Crematoria,
River Front Development, Public Participation and Awareness among others, were taken up
in YAP Phase-] at a cost of Rs. 682 crore in 21 towns in the three States of U.P., Haryana and
Delhi. A total of 38 STPs having a treatment capacity of 753.25 million litres per day (mld)
have been created under this phase.

YAP Phase-II was formulated to take up other pollution abatement works of the river
Yamuna, as prioritized by the States. This phase includes, (i) installation/rehabilitation of
STPs and rehabilitation/replacement of trunk sewers in Delhi, (ii) installation of STPs, laying
of sewer lines and rising mains in Agra, Uttar Pradesh, and (iii) laying of sewer lines in six
towns of Haryana. The estimated cost of this phase is Rs. 624 crores. An amount of
Rs. 82.66 crores has been released to the State Governments for completion of 24 schemes
sanctioned under this Plan so far. These schemes are under various stages of progress. In
addition to the above, the Government of NCT of Delhi has also taken up large scale sewerage,
non-sewerage and sewage treatment works out of its own Plan funds.
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MR. CHAIRMAN: You have a second supplementary.
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MR. CHAIRMAN: Please don't interrupt.
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MR. CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS

Special Purpose Vehicle for coal
*363. SHRI JESUDASU SEELAM: Will the PRIME MINISTER be pleased to state:

(a) whether Government gave its approval to the Special Purpose Vehicle (SPV) formed
by the steel companies to acquire coal properties abroad to meet their needs;

(b) whether the proposed SPV would have an authorised capital base of rupees ten thousand
crore and a paid up capital of three thousand five hundred crore;

(c) whether Steel Authority of India Limited, Rashtriya Ispat Nigam Limited, Coal India
Limited, National Mineral Development Corporation and NTPC have joined hands to acquire
coal properties abroad especially in Australia and Canada; and

(d) if so, to what extent it would be helpful in overcoming the coal shortage in the country?

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI SANTOSH
BAGRODIA): (a) The Government has approved formation of a Special Purpose Vehicle
(SPV) for securing metallurgical coal and thermal coal assets from overseas by the Public
" Sector Undertakings (PSUs) namely, M/s Steel Authority of India Ltd. (SAIL), M/s Rashtriya
Ispat Nigam Ltd. (RINL), M/s Coal India Limited (CIL), M/s National Mineral Development
Corporation (NMDC) and M/s National Thermai Power Corporation Ltd. (NTPC).

(b) Yes, Sir.

(c) The above mentioned PSUs have come together to form the proposed SPV for acquiring
metallurgical coal and thermal coal properties overseas including Australia and Canada.

(d) The proposed SPV aims to supply about § Million Tonnes of coal per annum by the
year 20011-12, to that extent it would result in reducing the coal shortage in the country.



